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BEFORE THE NATIONALGREEN TRIBUNALWESTERN ZONE

BENCH, PUNE

IEarlier Original Application No.27312024(PB)]

Suo Motto ..... Applicant

v/s

Alandi Municipal Council Alandi & Others ..... Respondents

Total number of documents : 4

h
Pune

Date:t010612025

(Adv. Abhijit M. Hartalkar)

Advocate for respondent No. 8

8e

1

Sr. No. Particula rs Date Remarks

1 Registered Sale deed 1510612022 Photocopy

Work order Photocopy

J Photographs of Groundbreaking
and soil inspection (5)

0710212025 Photographs

4 Registered Sale deed 0510712022 Photocopy

Original Application No.111/2024(WZ)

List of documents filed bv the Respondent No. 8

2. t510312024
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-Ho: dopunc8$@gmail.com 

Work Order 

Name of Work: - Providing and laying Sewerage Collection System along with Lifting station, 
Pumping station, Sump well & Pumping machinery with electro mechanical 
works and raw water pumping mains and Construction of Sewerage 
Treatment Plant at Alandi (Balance Work) 

Pursuant to your furnishing the requisite security as stipulated in ITB clause 33 and 
signing of the contract agreement for the works of work �Providing and laying Sewerage 

Collection System along with Lifting station, Pumping station, Sump well & Pumping 
machinery with electro mechanical workS and raw water pumping mains and 

Construction of Sewerage Treatment Plant at Alandi (Balance Work)" under "e" tender 

Notice No 01/2023-24 having Identification No. 01/2023-24/Alandi/01/Saswad @ quoted Price 

of Rupees Rs. 115119211/- Which is 4.90% below the estimated cost of Rs 121050696/ 

hence the final contract price works out to be the same i.e Rs. 115119211/- (Rupees Eleven 

Crore Fifty-One Lac, Nineteen Thousand Two Hundred Eleven Only). 

The time limit to complete the said work is 12 months 

To 

As per CL No 42 of GCC GST shall be payable extra at then prevailing GST rates. 

You are hereby instructed to proceed with the execution for the said works in accordance with 

the contract documents. 

Rat: (020) 26121012 

WTE Infra Projects Pvt Ltd., 

PAP-S-77, Near Bridgestone company, 
MIDC Phase II, Chakan, Village Sawardari, 
Tal :- Khed, Dist :- Pune 410501. 

Copy to: 

fR.9y/0/Ro?4 

(Dr. SubasDiwase) 
District Collegtor Pune, 

For and On behalf of Chairman ofCommittee, 
For Development plan implementation, 

2. OSD, PDP, Council Hall, Pune - For information & record 

In Pilgrimage towns of Dehu Alandi & Pandharpur. 

1. Executive Engineer, MJP Div 2, Pune - For information & necessary action 

3. Creations Engineers Pvt. Ltd., Chinchwad, Pune - For information & necessary action 
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